[12 August, 2005] RAJYA SABHA

Demand for sanctioning post matric scholarships for OBCs, SCs, and
STs Students in the country

SHRI SANTOSH BAGRODIA (Rajasthan): Sir, the Government is regularly
insisting to implement the scheme of "Post Matric Scholarship" to the students of
OBCs. The scholarship is to be released by the Government of India. For the
year 2004-05, proposals have been sent to the Government of India for Rs. 5.26
crores for hosteller students and additional proposal for day scholars amounting to
Rs. 12.35 crores totalling Rs. 17.61 crores by the Government of Rajasthan. Out
of Rs. 17.61 crores, Rs. 3.09 crores was allowed to be utilized by the
Government of India. For Rs. 17.61 crores, proposals have been made so far. Sir,
2003-04, an unspent Rs. 308.71 lakhs for hosteller students was allotted in
2004-05. In 2004-05, Rs. 216.96 for hosteller students and Rs. 1235.53 lakh for
day scholars totalling Rs. 1452.49 lakh is to be received from the Government of
India. STs - In 2004-05, Rs. 2107.45 lakh proposals were sent to the Government
of India for hosteller students and day scholars. Out of this, Rs. 750 lakh have
been released by Government of India in the year, 2004-05. The funds received
from the Government of India were allotted to the concerned educational
institutions. Scholarships were not distributed to the students due to non-receipt of
Rs. 1357.45 lakh. Sanction of Rs. 1357.45 lakh is still awaited. SCs - In 2004-05,
Rs. 1763.10 lakh proposals sent to the Government of India for hosteller students
and day scholars. The Government of India has released a sum of Rs. 1220.91
lakh, which was allotted to the concerned, educational institutions. Due to non-
receipt of balance amount of Rs. 542.19 lakh, scholarships were not distributed
to the students. Sanction of Rs. 542.19 lakh is still awaited. Thank you.

THE VICE-CHAIRMAN (SHRI FALI S. NARIMAN): | hope you get some
response because | notice in Special Mentions, | don't know whether hon.
Members who make Special Mentions like this get some adequate responses in
a week or two. If they get it, it would be a very useful thing.

SHRI SANTOSH BAGRODIA: You can give some directions, Sir.

THE VICE-CHAIRMAN (SHRI FALI S. NARIMAN): No, the rule is there but if
there is any complaint, of course, it should be brought to the notice of the Chair.
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PROF. SAIF-UD-DIN SOZ: | think, he will get some response from the Ministry of
Telecommunications.

THE VICE-CHAIRMAN (SHRI FALI S. NARIMAN): ltis very important. There should
be a response.

Concern over drought-like situation in Bihar
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THE VICE-CHAIRMAN (SHRI FALI S. NARIMAN): You can only
associate if you want....{Interruptions)

STt ST Tt areuTe: ORIy Seoi BT IR |igal Bl T8l e © |
...(TAYT)....

THE VICE-CHAIRMAN (SHRI FALI S. NARIMAN): No, no....
{Interruptions)...
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